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S// R ,jELICANT(S)
w“ww\ - \ ---------

ve VO 2,796 : Learned counsel
Sarma fé)r the applicant.
C.G.S.C., Mr S. Ali, for the resp

‘__.._,‘ vice ' g q In this application the
HED Mo *} [/Z & 9/7 has contested the  transfer
Mu vl & ?.:ié e \ , No.EST/JTO/TFR/96-97/39 dated 10.

‘ _ t (Annexure-A/15) transferring himy
srteghnat, ' " JTO, Loktak, Manipur to Wakha, Na
oS £ o b5 ARorer M: : as being in contravention of the (et
/ o . of the order of the Chief General Man
o 0 . {
K/Q srodd. NV 3 oo S t * Telecommunications, N.E. Circle, Smillo

t N N
b /2 zg/»a)% Py . . letter No. STB/ES 3/Tenure/11 dat
! 25.8. 1995 (Annex;’me—lB) and No.STE/L

{
. M ' }3/Tenure/258 dated 3151996 (Annexu?
~ . 1 .
-‘ : Wlé ‘ 'A/14). It is fqpnd that the applica
8 l

/ " ze m had submited ‘a repie'sentatibn dat
q — ¢ ! 14.6.1996 (Annexure-A/18) to responde

.;Nos.l and 2. This representation he
' ' not been disposed of by the respondent

/8,0 7€

,}This O.A. is, therefore, disposed ¢

twith a direction to the responden

r . .
. to dispose of the representation of tt

Q}??/ ‘Q—~C‘\md(u\\ f——x/v: u@\;
Fo she Gfpllcomnte A ST
/;.,\ /\,L«%m%\% ~ 5_>7I/t~¢°\f

) ation dated 14.6.1996 by the respondent
A "-/(;/L A A ‘\ L / /TL_cX,.‘.,,,,«)? the operation of the impugned orde

. - ted 10.6.199¢
). N o P S W D s, No.EST/JTO/TFR/96-97/39 date

A -A/15) is stayed and this interin
207G Fo 2/ 2 S5 /8 R (Annexure y

) 1 . ¥ A
LI -

¢ applicant dated 14.6.1996 aforesaid withi/f
W

;one month from the date of recejp
oo /
1 of this order by respondent No.l.

t.

e T T T . Y

Pending disposal of the represen



0.A.No.113/96

2.7.96 T A
direction will stand vacated automatically on
disposal ofrﬂl the - aforesaid. represétation dated
14.6.1996. AR

’ S <

r.

' The application is disposel of.\ No
“order as' to costs. I

- - ‘Gopy “of thé«order; may be lurnistyd

to the counsel for the parties.

A
,'>’?_

. —— -
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'TMWTHE CENTRAT, ADWINISTRATIVE TRIBUNAL,
" "\GUWAHATI BENGHS GUWAHATI :

JUHATI CA SE NO.//3 OF 1996
. Sanarendra'Singh; JTO Loktak/Bishnupur,

LI

~Versug--

APPIIC ANT

@he Chief General Manager T&Eecommunication,
# N,E. Circle, Shillong and two others.

- Y
N J/

++. RESPONDENT g

I N D E X

Description of documents
relidd upon

Application

Affidavit

Mmexure A/1 (Appointment
letter dt.2.2.77 as Phone
Inspector)

Annexure A/2 (Appointment

letter dt,15-10-85 as JTI0)

Annexure A/3 (Completition
of training and order of
posthl: ¢t. 18-10-85)

Mnexure 0/8( &) (Released
order dt., 19~11-85)

Mnnexure &4/4 (Joining order
dt, 29-10-86 at the Grievance
Cell, Guwahati)

innexure 4/5 (Transfer order

from Guwahati to Impha? dt.
2-1~86)

L I 96

25 - -

26 - 27

28 - -

Mnexure A/6
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. S1.No. Description of documents Page No,
S relied upon . :

& .

10%

115

12..

14,

15,

e
s

Ammexure A/6 (Joininge order
and posint at Tamphel dt,3«2~88)

dmexure A/7 (Transfer order
as JTO Installation dt.1l2«4«90)

Mmnexure-A/8 (Transfer order .
as JTO South dt, 22%6592}

hnnexyre A79 (Transfer order .

as JTO VIP dt., 20=8«92)

Annexure A/10 {Transfer order
as JTO BISHNUPUR/LOKTAK at,
28<9%9 3) ,

tnnexure A/11 (Forwarding letter
showing thg seniority dt,4<1095)

Anmmexure 4/12 (Appointiheﬁt of
P.B. Singh on officiating
promotion dt., 22-3-96)

Annexure A/13 (Transfer order
of JT0g of different Divisions
dt. 25-8-95)

Annexure A/ié(A).QFoilbw—Up
letter of Annexure A/13 dated
9m2:96) - :

Amexure A/14 (Letter directing
for relieving by longest stay
JTO at Imphal dt. 31&5-96)

Annexure‘A/l5u(Transfer order
of the applicant to Wakha dt, -
10-6«96" impunged order)

innexure A/16 (Réading"certi-
ficate at Central School)

Anheiﬁné 4/17 (Reading certi-
ficate at Bal Bidya Mandir)

innexure A/18 (Representation
dt, .1446+96)

Signature ,of .the applicant.

35

37 -

38

42 -
4 -
47 .
48 -

80 -«

- 41 ’ .
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ror use in Tribunat's Office
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by Post ‘
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IN THE CENTRAL ADMINISTRAIIVE TRIBUNAL,
_ GAUHATI BENCH -
Trlbunal-Eranséer Case No./[}of 1996

IN THE MATTER OF -

Application undeg»section 19 of

the Administrative Tribunal Act,
1985 read with Rulé\4'of the Central

Administrative (Procedure)Bules,,l987.

WD
~ IN'THE MATTER OF -

_Shfi'Mb Samareﬁdra Singh, Jﬁnior'Telecom

Ofﬁicer,'Loktak,'Maﬁipur, Depsrtment of

Telecommunication% |

| eees APPLICANT
«Versuse f

L, The Chief General Manager, |

- . North Eastern Circle, Shillong,
Department of Telecommunication,
Shillong - 793 001, Meghalaya,

2. The Telecom District Manager, B
Department of Telecommunlcation,?'
Imphal = 795 00L, Manipyr,

3. The Union of India,

e. e - _R_ﬂ S angﬂ}_t 5 _

weee In the matter of an

=
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(114) Designation and

.In'the‘mattér of ankapplicationroﬁ
. behalf of the applicant for redressai
of his grievance or for quaghing Order
 Now -EST'/JTO/TFR/96;9,7/39, dated 10-f§~l99i-6 |
of the Telecom Diétriét'Maﬁéger; Imphal

(Respondent Noi 2),(Annexure A/i5).r

' Most respectfully Sheweth 3

1., PARTICULARS OF THE APPLIGANT

(1) Name of the applicant ': Shri M, Semarendra Singh

(11) Neme of Father = % ghri Moitahgthem Megho .
S _ . - 8ngh- . . o

Junior Telecom O0fficer,

particulars of : Loktak/Bl shnupur, Manipur,
office ﬁname and © TelecommunicatiqnfDepartment,
stationl in which Govt, of India, .
employed/or wag : ‘ '
last employed before
- ceasing to be in :

service,

(iv) Office Agdress ¢ Office of the Junior Telecom

Office, Loktak/Bishunpur 3
- Mandpur, Bishunpur District,
Manipur, Department of
elecommuni cation, Govt, of

(v) Address for service The above address described
~ or notice : in S1.No. or item No, 1(iv)
"~ . .. .O0R at M, Samarendra Singh,
Khangabok_Awang, Part - I,
Khangabok Village, under
Thoubal Digtrict of Manipur,

It

eess 2. PARTICULARS OF THE

o ) . e

¢ e -

A Py T ey

L
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2, RARTICUILARS OF THE RESPONDENTS :
(a) The Chief General Manager, - . 3  o .;,,
North Eastern Circle, Shlllong, |
Department,of-Tplecommupicatgons,,

Shillong -~ 793 001, Meghalaya,

(b) The Telecom District Manager,
Department of Telecommunications,
Govt, of India, Imphal - 795 OOL,

. Manmipur,. .

® ~ (c) The Union India, represented by the
- Secretary, Ministry of Communi cations,
Govﬁ.'of India, New Delhifé'llO-OOl.v
3, EARTICUT RS OF THE. ORDE,_Ahgn §T Wi cH - e
APPTICH] LLON IS MAﬁE | - o
 "The application is against the
following ordér :
i‘) Order Noe

i1) Date

L 2

No.EST/JTO/IFR/96-97/% . =~
Imphal, the 10th June; 1996

[ 1N

*h.

Telecom Digbrict ﬁanager, )
“Imphal, Deptt, &f Telecommunication
Imphal, Menipur (Respondent No, 2)

iii) Passed

e

iv) Subject in Transfer the appllcant ho?dlng the
- brief post of Junior Telecom Officer,
Loktak/Bi shunpur, Manipur Divi&ion
- to Wakha, Nagaland under Nagaland
- Division w1th immediate effect ‘

N

Peedes 4, That the 4



4. T hat the appllcant declares that

the SUbJeCt matter of the order agalnst which he wants

redressal 1s w1th1n ‘the Jurlsdlctlon of the Tribunal,

5. o Tha the applicant ;fux;ther declares
that the gpptication is. within the limitation prescribed

in sectlon 21 of the Adm:nlstrative Tribunal Act, 1985,

6., FACTS OF THE CASE : - S

The facts of the case are given

below D o
(1) o ;That;the,applicentﬁista permanent
reeident of Khangebokfvillgge;under~Thouba1~Drstrict.of
Manipur Stgte and ‘he has paséed Graduationf-)He was
| appointed_ae Phone_Inspeotor in the Depertment of fhe
the Post}&gTéiegreph‘howlﬁepertment“of‘TéTécommunicetiOns
vide Order No. E-lOl/?,I/95;_®ated at. Dimgpur theVan
February, 1977 ( ordér issued after coﬁpletioh of treining)

howeVer,_he joined his service at Kohima, Nagaland on

T o
s

124421976, |
Annexure A/l is the COpy of thegx
appOLntment letter dated 4-2~1977.

(2) That after serVLng as Phone Inspector

at-Kohima for about 2 years, the appllcant was transferred

_ as Phone Inspector. at Imphal Menlpur. o ' B
The apollcant was promoted to the'

post of Junior Engineer (now Junior Telecom Of ficer for

short 'JTO') whilé he was undergoing Junior-Engineer .

. RS SPUPR

ees. Training at

.
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Training at Jabalpur, Madhya Pradesh and posting Was

glven at Guwahati vide Order No. STB;l/JE—Trainee/Posting,
dated at Shillohg, the L5th October, 1985 of the -

- Hgspondent No, 1s- Aécordiﬁgiy,’thé Accotnt Officér.(TRG),
- for G.M, TTC., Jabalpur issued order of striking off the’

Junior Engineer Trainees for.joining'to‘theif concerned
OIflCes/places after completion of ‘the gaid- Tralnlng '
vide Order No, TC/TI/SSIO/JE MO10, dated at Jabalpur,
the 18/10/85 |

Annexure A4/2 is the order daued
15-10 --85 s and

Annexure A/3 is the copy of the
order dated 18-1085. .

- . )
(3)' o "'That'éééording'fd'thé"égiaisrdéré
in Annexure A/2 and Ainexure A/3 above, the Asstt,’
Dlrector ielecom Impha1 re]eased the appllcant for
301nlng at the new statlon v1de Release& Order No.

@t/JE»l/Trg/B?é datea at Imphal the 19th Nov 185,

The appllcant was JOlned at his new postlng at Guwahaui

and he was attached as J. E, Grlevance Cell attached to

the Gommereial Officer, §/o the D.M.T. Guwahatl vide -
No, DMT/EST 2/T&P/L/85—-80/10 dated at GH 29-10-85

Annexure A/Blzs the said reTeased
order dated 10-11-853 and - . ..

Mnnexure A/4 ig the order dated

29=10-85"0f the Divisional Engineer
P&4) , 0/0 the D.M.t. GH,

(4) That after serv1ng about 3/4 months

as J Ees at Gauhatl, the appllcant was transferred as

e+++JT0 Lamphel

0
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JT0 Lamphel ‘vide order of the Régpondent No, 1 in its
Order No, STB/ES—B/Tenure/VII, dated at Shillong, the
2nd January, 1986, According to the sald order the
applicant wasryeieaeed'from the Guwahati to,enable him
to join at Lamphelpat, Imphal. The Asstt. Director
Telecom Manfpur iss ued an order dated at Imphat, the
3rd February, 1986 under No. Est/J%-2/TFR/215 for alloving &k
the applicanb to join as JTO Lamphe]pat in Manipur |
ﬁlVlSlon and as SUCthbe applicent become one of the
JT0s under Manipur Division of Department of Telecom-
munications, |

Amexure A/5 is the copy of the
said transfer order dated- 2~1~863; and

© Annexure A/6 ig the copy of the

Jjoindng order ang transfer of

posting dated 3-=2.86,
(5)n :;; ‘ That aiter serving as JTO, Lamphe]
for about 4 years, the applicant again t ransferred as
J+T.0., Ingtallationg and Ma;tenance of C-Dot Exchanges
at Tamenglong,. Tameng]ong Qistrict of ﬁanipuf and entire
Manlpur State vide Order No. EST/JTO#2/TFR/126 dated at
Imphal the lzth April, 1990,

Annexure A/? is the copy of the
said order of transfer dated 12-4.1990,

(6) _ That thereafter the‘applicant was
transferred ag JTO0, South at Imphal after about 2 years

serving as JTO Installations and maintenance, however,

e.ee it wags cancelled

v
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it was canceiled;.The ender of transfer of the applicant
aé’JTdn(Soufhi:wes passed under No. Bst/JT0-~-3/TFR/183,
dated ‘at Tmphal, 22/6.92 of the Respon&en:oﬁd; 24+
Though the sald order was pass-ed it waég@mplemented as
it was cancelled;‘hbwever; again by an order No, E3t/JT0/
TFR/202, Btd. at Imphal, 29.8.92, the Respondent No, 2

-aéain transférred the applicant from JTO (¥ERX Installations

!_...—-—
& Malntenance (JTO C-DOT) toras JTO (VIP) and posted at e,
Imphal. ) i T '
| Mnexure A/8is the copy of the
. order dt 22—6—92, and “
Mnexure A4/9 is the copy of the
order dt 20-8-02,
(7) ' That the applicant remsin as-JTO (VIP)

at‘Impﬁhal only about 1.£one)'§eer then he was transferred

as JTO Bishnjipur/Loktak by the Respondent No. 2 vide order

'No. Est/JTO~2/TFR/253 Dtd, at Imphal, 28 9.93 and the

-appllcant has been serving till date as JTO Blshunpur/

nqk@ax since the»sald transfer and‘as such the Appllcant

is always -on the run because of frequent and unschedgle

| transfer, Infagt the tg_ Respondent No. 2 has no pewe { -

empowered .to transfer the appllcant rlght from kx&ﬁsfﬁi%ﬁ&@"‘“

the transfer ofder in. Annexure-ﬂ/? to Annexure a/8,t¢3 A/90
as the transfer affects out side Head folce/Quarter .
except by the Respondent No. 1. Howe?er, ip.the interest
of service and as a Loyal to the GCVernment, t?e”epplicant
followed-without any- protest or objection,l . o

Mnexure 4/10 is the copy of the
transfer order dated 28-9-93, ,

ee.(8) That

o
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| (83 R Thét the épplicant has so far
combiefed more than 11 (eleven) years as JTO since he
héslbeen appoihted.aé JT0 vide Annexure A/2 aatéd
~:15-10a85 80 he has qualified for the next promotion to
the pést of TES~(Group) 'Bf as ﬁhe minimum qUaiificatioh
is 5 (five) years as JT0 and the said TES Group 'B' is
a promotion time bound post. At present there are about
4 (fpur} post of TES Group !'Bf are 1ying-vacant in the
'Manipﬁr Division like'at’Chﬁrachandpur, Senapati, Imphal
ete, For the appointmehf of.the'said promotional post of
SES Group 'B' from amongst the JTO there is no examination
but a time_bound promotionél post if the post is/aTe
available, The applicant is one of the applicant for the
said post and in this.respect the Divisional Engineer
(SEP), Imphal forwarded the applications. for. appointment
~as TES Group 'B' from JTOs to thg'Assistant General
' Maﬁager (4) of the Office of the Respondent No, 1 vide
1e£ter No. E-5/Group'B'/95-96/175, Dated at Imphal, the
- 4th October, 1995 shows that the name of the applicant
.appgars\in_si._No. 2 .according tb seniority.,
Annexufe}A/ll is the copy of thie
sald forwarding letter dt.4-10.95,
(9) o That the pefson named Shri P,B, Singh‘
appeares in S1. No, 1 inthe said fdrwar&ing letter in
‘Annexure A/11 has aiready been promoted on of fkeiating

 basis as TES Group 'B! vide order of the Asstt. General

" eeove Manager, Telecom ( A)

hy
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Mana-ger Telecom { Aflmn) of the 0ffice of the Respondent
No; 1,No, SIB/TE-11/Pt-II1/80, Dated at Shillong the
2256 March, 1996 and as such the applicant now becomes
the seniormost JTO0 in Manipur Division,

Annexure A/12 is the copy of the -
said officiating promotion dt. 22-3-96.

() - ; |
: That un@er the order of the

Respondent No, 1 vide No, S8TB/ES-3/Tenure/XL Daiied
at Shillong, the 25th August, 1995, shsxexaxz 9 (nine)
JTQs who have been serving in different Divisionslhave
been transferred to different Divisions., Out of which
one Shrl Rashid Ahme Shah who is working aé JT0/Wakha in
Nagaland_D§vision trénsferred under Manipuf Divigion,
The Respondent No. 1 directed to different Telecom
District Managers of different Divisions including the
Respondent No., 2.to sent the relievers from amongst the
logest stay at their stations. As a foldow of actiong, the
Réspondent No. 1 issued another order dated 9th February,
1996 under No. SIB/ES=3/Tenure/XI addressed to all the-
Telecom Distrigt Manaéers under its Region asking them
whether the officials have been transferfed.

-Annexure a/13 is the copy of the said

transfer order dt. 25~8-95- and -

Annexure A/K% the copy of the said
follow-up ac on dt, 2&zRx 9-2-96,

®esse ( lJ.) That

o
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(11) | o That the. Respondent No. 2 did not

- RS

take eny'steps or kept sllent for ‘sending a relleﬁer

from Manlpur Division because his sweet one would be
affected and ag such he remaln 511ent. In the meantime
the seniormost JI0 in Imphal7shri P.B. Slngh’promoted

in the next hggher post vide Annexure A/lz. The act of
the Respondent No. 2 ls arbltrary eeqéebecause if he acted
1mmedlate1y accordlng to the order and directives of the
Respondent No. 1l in Annexures A/L3 and A/lgﬂlxhe -said

P B, Slngh would have gone to WOkha Nagaland Division asg
a rellever of the said Rashld mhmed Shah 80 he wmlted and
remalned 511ent tlll the sald P B, Slngh has been promoted

612)~ o *'Thet the&g;gxné%ﬁgiﬁssistant General

Manager; Télecom (A) of the Officeé of the Redpondent No, 1

igs~ued a letter dated at Shillong the 31-5-96 under No.

STB/ES~3/Tenire/258 addressed .to the Respondent No, 2,
under the directives of the Regpondent No. 1, directed
that "reliever of-éhrt Rashid Ahmed Shan,.JT0. working
now in Wokhs shofld be relieved by the longest. stay
J4T.0. in Imphal positively before 07.07.96.

Anhexure 4/14 is the copy of the
sald letter dt,. 3L-5-96,.

(13) ' That utmost surprise to;the‘applicant

who is waiting for promotion to the higher post as he is

‘the seniormost JTO serving in Manipur Division, against

.....

. the dlrectlves of the

My
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the directives of the Regpondent No., 1, the Respondentv
No. 2 pick-up the applicant who is not the Jongest stay
JTO at Imphal and iss ued order of transfer vide his
‘letter No, EST/JT0/TFR/96-97/39, Dtd, 10,6,96 and
directed to relieve the said Md, Rashid Ahmed Shah
with immediate effect,

Annexure A/L5 is the copy of the

said transfer.qr§9; dat. 10,6,96,
(14) : That it is humbly submitted that
‘the applicant is not the longest stay JTO at Imphal.
He is now posted as JTO Bishunpur/Loktak ﬁnder B i shnupur
Vigtrict of Manipur, There are ﬁany JT0s at Imphal who
‘ére staying a very iong period, It is humbly submitted
the applicant remained at Imphal only:about ohe year
és JTO (VIP) vide Annexure A/9 dt. 29-8.92 and Annexure
/10 dt. 289493, and as such the applicant is the
shortest JTO at Imphai.. Keeping Longst'stay JTO0S at
imphal and picking-up the applicant who ig now at
Loktak/Bishnupur ié.the arbitrary and maia-fide act of

the Respondent No, 2,

(18) - ' ?hat it is humbly“submitted that if
the applicant is transferred from Manip ur Division to
another Division like Nagaland Division, hisg changhes of
promoting to TES Group 'B' is bleak becausg officiating
promotion is considered only from the same Division only
as other JT0s from other Divisions/States do not come

for officiating in the State of Manipur., It is also

ess o SUbmitted that the

Q-



—;ﬁlZ);f'

gpbmitted that the transfer is nothing but done with
mala~fide intention S0 that the appiicant may not be
pppmoted who has alréady qualified'as submitted above,

So far the applicant remain silent and fojlpwed the
dlrectlves of the Resgpondent No, 2 as a Loyal soldier

right from transferring JTO Lamphel to JT0 Installations |
than to JTQSouth than to JTO /VIP than to the present pés,
posting JTO Bishunpur/Loktak thoﬁgh the RéspOhdéntfis

not empowered to transfer the applicent beyond the Head

quarter.

(18) ' That the hqmé town of the applicant
ig at Khangabdk‘Village dnder,Thoubal District of Manipyr.
At present the applicant is occupying a quarter belonging
to N.E.B.C., Toktak and his two school going chiildren are
reading in Central School and Bal Vidya Mandir at Yokbak
iniclass'; Ifand Nursery respectivély; - The Sessions of
the said tﬁo Schobls ﬁé%e alréady Eta?ted_ih the month of
VApril;‘lQBG At the present moment if the app11cant is to
bé movéd and joined at Wakha, the prospects of nis
children will be ruined or spoiled because there is no
Central School at Wakha, the present.transferred place in
Nagaland, Moreover, there is nd@éztrgl School -at his
hbmw tmwn.at Khangabqk or in Thodbal.Distript. ‘Thg Ba1 '
Vidya Mandir is run by thé NEPC and as such except in
the said Ioktak area there is no other school anywhere,
hence,_it will create prpblémhag phe applicant hgs to. leave

-

the quarter at Loktak,.

esee Annexures

AL

('S B
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Annexures A/16 and A/17 are the
copies of réading certificates
- issued by the respective Schools
respectively.
(17) That becuase of this problem, the
P & T Manual Volume IV, Para 37-4 specifically described
that : | "37-4, Transfers should generally
| be made in April of each year so that
education of school going children of
the staff is not diglocated., In
emergent cases or cases of promotion
. this restriction will naturally

not operate,"

It is humbly submitted that

neither of the two cases is/are applicable in the
preéent case xx&éﬁﬁ'because the trangfer order is not
yet executed since 25~8-95 (nearly oné year) ti11 date
and the case is also not a promotion, In this respect
the Hon‘ble Supreme observed which was reported in A IR
1986 Supreme Court 1955 that :

"5, It is no doubt true that if the

power of transfer is abused, the

éxercise of the power is vitiated

But it is one thing to say.that an

order of transfer which is not made

in public interest but for collateral

purposes and an altogether different

ees Thing to say

I —
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‘yhing to say that such an order
per se made in the éxigencies of
service, express of implied to the
disadvantage of the concerned

Government Servant.ﬂ

® The Governmeﬁt is the best judge
ﬁb'decide how to disbtribute énd-
ﬁtilise the serviceé of its employees.
However this power must be exergised
honestly, bona fidéwand reagsonably.
It should be exercised in public
interest, If the exercise of p6Wer
is based on extraneous considerations
. or for achieving an alien purpose or
an -oblique motive it would amount
to mala fide and colourable exercise
or péwer. Frequent transfers, without
sufficient reasons to just¥fy such
transfers cannot but be held as mala
‘fide., A transfer ismala fide vhen
it .is made not for professed purpose,
such as in normal course or in public
or administrative intereste T in the
-exlgencies of service tut for other
purpose than is to ggcgmg@gﬁg_gﬁgﬁﬁgx
person for undisclosed reasons. It is
the basic principle of rule of law
and good admini'stration, tha-t even
administrative actions should be just

and fair,"

/Z;&/////// «ess "6, One cannot
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"6;; One cannot but deprecate. that.
fregpent: unspﬁeduledﬂapd.ugreasonable
trénsferéﬂcaﬁ pprpoﬁ a fgmii%g cause
irrgﬁarable harm.tp'a Government
servant_and_drive_him to desperation..
It Qi§rgp§s“tbé_educatiqn“of his .
children énd Teadé-to'numerousﬁother
"Kgﬂékﬁpxggdx&%mﬁxézzgaikmﬁxxifﬁ ‘4__~"
VL’,/Ehﬁxgﬁﬁiéggmzkgysz@hﬂkxkhgxgmzyggfkﬁl,L |
.kxﬁﬁgénx complications and problems
and fesulﬁ in hardhip and demoralisa~-
tion; It‘fherefore follows that the
pollcy of t;ansfer should be reasonable
and falr .and should ‘apply, to everybody

equally,?

(18) ‘That it is also submltted that the
order is arbitrary andfoes not involved Qubllc 1ssue.

The order is not publlcly made and has ho’ pUlec effeCu.ﬂ
It is dore on the arbltrary act of the’ Respondenu No. 2.
It is just a punlshment'wlthout any'Tault'of’the appiicant.
The applicant made a réprééentation:tO'the Réspohdént No,

1l and 2 on 14th June, 1996 but- the Respondent s No. l and -
2 have not yet disposed ‘the matter rather they are keeplng

the representation in cold storageo =

Annexure A/ls is the copy of the L
sail representation -dte 14-6~l996~~‘

vas(19)  That /

P
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(19) That it is submitted that the
transfer is against’%he 6ireetivee 6f the Government
. of India's instructions mentloned in the representaulon
i//ﬁnnexure 4/18 above dated 14~6-1996
and also against the P &Te V01ume as submitted in
paragraph No, 6(17) above. It ig humbly submltted that
the notification of the Government of Indla is a law

vide Shanti Kumar Gangll v, State of TI’J.pUI'a, reported
in (1982) 1 Gauhatl Law Reports at page 211,

(20) ' That so far the applicant is not
yet released and it is expected that he will be released
any moment and ‘as such status quo of the.applicant is ..

necessary to maintainzX,

(21) That ‘being aggrleVed by the order at
Annexure A/lS aforesald the applicant begs to flle
thie application under sectlon 19 of the Adminstrative

ﬂTribunal Act, 1985 .for redressal of hig grievance.

'@Z%§%75 _ That the appllcant dec’ares that

he has avalled ef all the remedies aveilable to him
funder_the relevant»serv1ce rules, The'appllcant made
a fepresenfatgoﬁ to the respondent No. 1 and 2 through
.preper ehammeﬂtqn 14-65i996 (Annexure £/18 for review
or stay the said trdnsfer order meinly‘on the g rounds ‘
'thaf : ) R
. e - _
(a) the applicant ish&jhaVing two
' eschobi.geing_children_and the
school where his éhildreﬁ.efe‘
studying are not availgble at
the presentss posting placé and

also at his home towng

. eaee (b) the

h—
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(b) the transfer order is mala-fide
and arbitrary and is against the
directives of the Respondent No. 1
'as the appllcant is the not the
Longest stay JTO.at-Imphai,

(c) The transfer order is against the
direetives of the'P & T Manual
end elso against the Govt, of
"Indiafs-decision which is a law.
 Annexure A4/18 is the sald representaw
tion.
Inspite-of'ﬁhe'said-representation, the
appllcant has not been 1nt1mated the fate of his
representatlon, hence, the appllcant presumes that th
request is rejected. ‘ . '
The appllcant declares that he

has no. other remedy except the one applied for hereln.

- (e

8s . o EThat the appllcant further dec7ares
that he had not previously flled any application, ert
petltlon or suit regarding the matter in respect of

which this.app;icatiqy has been.mede, before any court
qf law or eﬁﬁvother-au%hority or eny_other'Beﬁch of the
Tribunal and nor any such application, Writ petition or

sult is pending before any of tihemr.v

%' Thet in view of the facts mentioned in

para § above the applicant prays for -following relief(s) :=

e (@) to admit

-
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(a) to admlt the appllcatlon,
(# to call for the’ records, i
(¢) to issue notice on the respondent
 Noi 2 why uhe transfer order Ne; j u L
BST/JT0/TFR/96-97/50, dated e “— |
Imphal 10641996 (Annexureum/IS).‘
should not be set aside .by thisfHon}blé
Trivynal, .- | - _ . . .. |
(d) upon hearing the. pa@ties to sét_aside'“ e
the impugned order (Annexure 4/15) on’ fxw
amongst other grounds givenvbelew; and ;

(e) cost of the applieation_or;cése¢

-C! R Q U N D ’5 ‘ I,—..’ «;‘A;.‘-:

'(15 FGR THAT transfer of the appllcant to
a dlstance place who 1s a 10w*paid employee
N the power seems to e meant to be sperlngly
exerclsed under- some compelllng‘eXLgeheLes
of particular éituetion and not .as a meﬁter:r’
of rgurine._‘lt.if were 1iterally-exeréisei;
,_iﬁ-will create temendous problems ahd L
;dlfflcuTtiés in the way of the. appllcant
| . who. is.getting small payj -
‘ ,-(113 FOR THAT transfer of. the applicant cannot
" 'be said routlne aﬁxﬁ’Eiﬂx;kﬁK§EEXEﬁ§§%XkREt;‘—*"

and bona~fide but only colourable exerCLSe,

B

vév. (IIT) FOR THAT

T .
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(III) FOR THAT the transfer order ig mala-fide

| (v

(N

(V)

(VII)

as it passed in order hot to get promotlon
of the,applloant in the hlgher post so that
ther juniors may get the higher post as
t}m appllcant ls transferrlng to other

D1V1510n OUbslde Manlpur DlVlslon,

FoR THAT the transfer order 1s not

jinvolve§ publlc 1nterest as it 1s passed

with extfaneoUs purposes in the garb of

ostenslb1e purpose of publlc 1nterest,

’Fﬁﬁ THAT transfer effects to a lowly

paid employee and also w1thout hlS
congsent and mala-fide 1ntentlon'

FOR THAT the transfer order is arb&trary,
mala-fide and passed wmth ulterior motive
against the directives of the Regpondent

No. 1 and also without any Tedsonable::

-

- exeusey

FOR THAT there is no reason for transferring

. the applicant to other places- as hig. : -
‘service at Loktak/Bishnfipiir or Manipur. .

Division is very mgch requireds -

(VITI)FOR THAT if the applicant is to proceed on

transféer to a remote place like Wokha, he

can proceed with wkkh his whole family

“and his school going children’ will be:

‘dislocated and there shall be irreparable

loss;

“eee (IX) FOR THAT
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-(IX3 FOR THAE.the,trensfer of the‘applicant is not._
on promotlon or-the present post is not abolished,
or not -bn. v1ée—versa transfer and st111 JI0 is

'requlred at Eoktak/Blshunpupo, :

- 10, That pendlng final de01310n on the appllcatloh

the appllcant seeks 1ssue of the following 1nterlm

-
-~

order ¢

| TO STAY‘the“operatioh-of thefofder at]Anﬁexure

' - ' A-15 with é'direcpioﬁ"to the‘resoondentTNgf 2v
ﬁot tO‘reIfeve‘the éppﬁiéant As submltted in
para No. 6 and 9- abOVe, the appllcanu isg unable
to move or to proceed on transfer therefore, 1f}
Aﬁhe operation of the impugnédey“OTﬁer“is‘ﬁot‘§tayed’_;
as @?eyed“for the éppiioanf'ShgiT'sﬁffefién?“ .

irreparable loss whlch cannot bé adequately

L ; o . ,ﬁ}‘\”,

compensated ih money . ,
11, That the applicant 1s en01051ng an Indlan PestaTJ
Ofder of m. 50/«(Rupees flfty only) Wi th tﬁls appllcatlon
under Rulle No, 7’ of the Central” Admlnlstratlve Trlbunal
(Procedureﬁ Ru?es, l987 1ssued by “the Post Offlce in
-faVOur of the Reglstrar/Deputy Reglstrar Centra??\

Admlnlstratlve TrlbunaT GUWahatl Bench Guwahatl payable-:

P *

1‘"
o

at the. Post Offlce at Guwahatl «°

-8ignature of the épplicant:i

see VEBIFICATION
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VERIFICATION

I, Shri M, Samarendra Singh, son of Moirangthen
Megho Singh, aged about 42 yeqrs, working as JTO in the
Dffice of the Telecommunication Department, Manipumivisioy,
LoktakBi shunpurg Manipur, do hereby werify that the
contents of para No. 1 to 8 and 11 are true to my personal
knowledge as well as from records and para No, 9 and 10
are believe to be trué on iegal advice and that I have not.

suppraéssed any material fact,

Date : 25=6x1996
Place Imphal,

Drafted and settled by :

S{ gnature of the applicant

Advocate

— ‘ w@m&m =)

Central admind strative Tribunal,
Guwahati Bench, Guwahati.
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I, Shri Moirangthem Semarendra Singh,
aged about 42 years; éon of late Moirangthem Megho Singh,
‘%Jﬂ? occupation employee of Telecommunicatidn Dgpartmeht,
resident of Khangabok Awang Léikai, Part - I, P.Ss Thoubal,
Méhipur, do hereby solemﬁly affirm and say as folléws s

i. | ' That I am the applicent in the

| | accompanyingkpetition and as such'I

am fully aéquainted myself with the
facts of ﬁhe case, This is true ﬁo my
. knowleége.

2, | That the statements in paragraph No, 1

té/ 8 except the legal points of the
accompanylng petition are true to my
knowledge and true to the records and

the legal points are my humble submissions,
That the Annexures Apl.to A ]i;are from
my personnel records and officialireomrds
received in my official cepacity éﬂd‘
also from official records, This is
ftrue to my knowledge.

Verlfled that the contents of para

and humble submigsions,

Imphal, the ' Signature of the deponent
25th June, 1996 o

— i SignatWtiﬁ er -

- Advocate .
‘ . - ——
e den n]v 8
At ”70 fhm “f- before me on 7/5"6
b THO LN ey prorsises by the
H'n" "F;guc B MO Choonds
it <
5(‘\ T, “‘i’h TP
* i Liv gt geeme to
. 'O(lﬁtand t*«l* COMedr gty W] "
L(‘U bel“g Ieud O3

. : )
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INDI AN POSTS AWD TELEGRAPH DEPARTMENT

- OFFICE OF THE DIVISIONAL ENGINEER TELEGRAPH 't NAGALAND:

H.Q. DIMAPUR - 797112

No, E«101/P.I/95 ~ Dated at Dimapur the
' 2nd February 77

On successful compietion of trainlng the following '

Telephone Inspector Tralnees are hereby app01nted as

'Temporary Telephone Inspectors in dhe scale of pay of

Fs'e 380.12-500 ~EB=15-560/- P.M, plus usual allowances

under circle service conditions, The date of appointment,
are indicated against eachy The post are renewal under

under Circle Office Memo No. Eel?l/DMP dt, 19.8.76 2nd ag

against the posts created vide C.0., SH,EST,BE-16/NGL,
dt. 11.6.76, - L o

s1 No. Names | 5 Date of app01ntment
1. Shri Ashok Kantl Gupata { 944,74
24 U Chakravobty ?: - 9;4.74
3% " Bapu Ram Boro | _ é 16,7,74
4, " A, Deka Baruah } 16.2.74
5, " Pradip Kanti Hev 11,778
. 6, % Hari Pada Majumdar - 11;7.?5 ;’
7 " HR. Bhattacharjee  1L:7.75
8, " Jyotifmoy;Das | ‘ ,1B97;75 5'
9% " GSubhash Ch, Paul 17,775
10.’ % M Samarendra Singh o 12;4776-f

The terms of the appointment are

as follows :e

'"eeo 1o The Pogt

.




K.

L,

2

3

Copy to te

S Y   3

“times of War or NationaliEmergency, . ,'.

‘23, 0ffice copy

- ws(2)e-

The Post are temporary but are likely to be made

_permanent,

The appointments may be termlnated at any tlme w1th
One months notice to be given by the app01nt1ng
authorlty without- asslgnlng any reason,

The app01ntment carrles with 1t the 11abllity to

 serve ﬁn any part of. Indla’ The app01ntees WLII

also be llable for field serv1ce w1th1n Indla 1n

i

: ¥

«

The service of conditions will be governed. by the

- relevant rules and orders, inforce from time to time,

 Pa/- 2/2/7
:aDiVisional Engiﬁeer %ﬂégréphé
' Nagaland e s f
N.Qs Dimgpur = 797112

1. The G.M, Telecom N.E, Circle Shlllong for
information. S L .‘i
2. The Ce8.0. 0/0 the G,M,T,N,E, Clrcle ohlllong.

3% The S D, O Telegraphs, Kohima for lnformatlon

’ 4;Jto 12, fhe RexmimakxFikwsyx Official Concerned
" H3 to 214 The Personal Files. | 'v
22* The Junior Accountdnt, 0/0 the D,E.T, Nagaland

Dlmapur.

|
ey
Sd/a 2/2/77
DlVlslonal Engineer Telegraphs Nagaland
HeQeo Dlmapur - 797¢l2
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‘Copy for information and necessary action to :

‘10, Trainees concdrned.

— T:'- | J&Iﬁf&fﬁflé,ﬁizéig>

DEPARTMENT OF TELECOMMUNICATION
OFFICE OF THE GENERAL MANAGER TELECOM,N.E;CIRCLE
SHLLIONG ~793 001

No. STB-1/JE~Trainee/Posting Dated at Shiilongés

the 15th Oct., 19

The @eM.Te N.Bs Telecom, Circle Shillohg is
ﬁleased to issue the fbllgwing orders of posting of
J.B. Trainees of Batch N&; 135( STR) Kalyani and Batch
No. 10(STR) Jabalpur on completion of their prescribed
JeEe Training,

Iy ==-==~-====

6 Shri M.S. Singh, under D¢M.T. Gavhati,

¢ ™ = ™ = =

The posting order in réspect of the JeEs "trainees

from serial 4 to 8 above are on. temporary basis and will
-

be revised in due course,

- 84/«
(8, RAMANUJ AM) -
ASSTP] GENERAL MANAGER ( STAFF)
0/0 THE GENERAL MANAGER TELECOM N,E, CIRCLE .
‘ SHL LLONG ' :

¥
i

1L, Spare oo ,
| | Sdf~ illegible ¥5/10/85

To | FOR GENERAL MANAGER TELECOM N,E., CIRCLE
ghri M.S. Singh SHLLLONG - 793 001

- J.E, Trainee

C/o GM,T, Telecom - T
Trg, Centre, e ' ’
- dabalpur, ' _ '

’
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DEP ARTMENT OF TETECOMMUNICATTONS
OFFICE OF THE GENERAT, MANAGER,TETECOM,TRAINING
CENTRE,J ABAT.APUR~ 482006

- No. TC/TI/3510/JE MOLO Dated at Jabalpur,
the 18/10/885.
Sub ;- B8trike off Junior Engineer
+ : Trainees of Gategory-II Strowger

Modul ar Course Batch No, MO10,

Ref := GM TTC Jabalpur letter No,IC/TO/
1002/84/86 dt. 19/12/84, |

On successful completion of 37 weeks
theretical training in strowsger Modular Course at
"Telecom, Training Centre, Jabalpur-482006 the Junior

Engineer trainees of Gategory-II Strowger Modular
Course Batch No, MO10 as shown in the annexure 'A!
are hereby struck off with-effect from the afternoon
of 18/10/85, with orders to report to the officers
concerned mationed againgst theirs nagmes.
Encl: Annexure 'Af A
: : (G.,M, PRASHD )
s _ Accounts Officer {( Trg. )
A for G,M,T,T.C.Jabalpur-482006,

COpy to :-

LR N W ] ANNEX[]RE 'A_’_

B
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CANNEXUREA
No. TC/TI/3510/E Batch N;;’Mo-lo Dated at Jabalpur

the 18/10/85.

Staff order in r/o J.E. Trainees of Category

-II (Strowgor) Batch No, MO-10,

—— man e epam IR AR e s aew

22¢ B.C. BaiShya

- - am W um e em  me - s mm

3 N,E, Circle

A E,Carrier Tezpur' D.MQT.

. _ o ‘ _ Gauhati -
23.M, Samarendra Singh SDOT Imphal =do=
- 24,T K, Bose JE Bhones AE 08D
Gossalgaon Gayhati
95, Binay Bhusan SDOT Agartala Director
Malakar Telecom

Agartala
Sd/- .
(G.M, PRASAD)

ACCOUNTS OFFICER (TRG)
FOR G.M, TTC,, JABALPUR-G

S4/- illegible 17/10
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DEP ARTMENT OF TELECOMMUNIC ATIONS.

OFFIGE OF THE DIRECTOR TELECOM, IMPHAL,

No.ESt/JE-~1/Trg/374 - Dated at Imphal,the 19th Nov 185

In pursuance of G.M,T, Shillong No, STB-l/JE—'
Training/Posting dated 15,10, 85, Shri M, Samarendra SLngh
J.E. Trainee on xnxgﬁiiﬁﬁgﬁx%xxﬁxmh successful completlon
of J.E. tralning is hereby trangferred and po sted under
DeM,T, Gauhati, The official stands struck off from the
forenoon of 19/10/85 from the strength of this Telecom

Area,
‘ Sd/-
Asstt, Director Telecom
for- Dlrector Telecom, Imphal ~
79 500 ﬁ
Copy to
: D - - =
3) = = - -

4) The Official concerned,

34/

For Director Telecom
- Imphal~ 795 001
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Department of Telcommunicatio
Office of the District Msnager Telephones,Guwahati.

No. DMT/BEST-2/T&P/1./85-86/10
dated at GH,29-10-85

In.pursuénée of Q.M.T;N.E.Circle,Shillongfs
» | No.8IB-1/J.Etraince/posting dt. 15-10-85,Shri
o M. Samarendra Singh, J;E. Trainee who hag réported to
.thié District on 28-10-85(F/N) after successful c;m—
. pletion of practical training is hereby pdsted‘és
| J.E. Grievance Cell attached to the Commercial.Offiéer,

0/0 the D.M.T, Gawahati,

A sd/-
: : (B.,K, Deori) :
' Divisional Engineer(P&A4)
0/0' the D.M.T, GH,
Copy to :=
L. - - - -
20 ------ !

b

lo'.ﬁ'ﬁ"'-ﬁ—'ii
gd/ﬁ
P.4.(E)

/U€/ | - 0/0 the D.M.I/GH

=
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INDIAN TELECOMMUNIC ATIONS DEPARTMENT
'OF THE GENERAL MANAGER.TETLEGOM,N,E.TELECOM
CIRCT.E: SHITI.ONG-793001.

No.SIB/ES-3/Tennure/VII ~ ~ Dt.at Shillong the 2/1/'86,

The G,M, T, Shi7long is pleased to issue the
following orders of transfer and posting of Junior

_Engineers to have immediate effect :

1) Shri Gaufaﬁga Sen J.E. Alzawl on completion _
of his terure is transférred and postéd to Silcﬁar
vice ghri N.P,Dutﬁa J.BE, Silchar who stands'traﬁ§f~
ezred sns posted to Alzawl as a substituté of Shri
Gauranga Sen.

The trnafer of shri N,P,Dutta J.E. is in
partial- modification of this office memo of even no,

dt.8-7-85, ' - f?,’

shri N.P.Dutta will move first. e

2) shri Jitendra Chandra Da J.E.Imphal under

Director Imphal on completion of his tenure igs trans-

; ‘
| S
Agartalg vice a longest staying J.B. at Agartala who

ferred and posted to Agratala under Director Téleqom'
stands trnasferred and posted to Imphal ag a substitute

of shri Jitendra Ch, Das, 5 | ‘

The Director Telecom. Agartala will rélease
the longeSt staying J.E.at Agartala first under
intimation to this office. a
. ’ . !

i

...3..8hri..(2).
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3) shri S.K,Mukherjee J.E. Imphal on

compLetLbn of his tenure is trnsferred'and pdsted

to Gauhati under D.M,T.Gauhati vice Shri X,
"Samarendra Singh J,E.under D.M.T._Gauhéti who
stands transferred and posted to Imphal as a

substitute of Shri S,R. Mukherjee,

shri M,S.Sing will move first.

4) shri A.R, Biswas J.E.Imphal under
Director Telecom Imphal on completion of his
tenure is trangferred and .posted to Shillong under
D,.E,Phones Shillong vice a Tongest staying J.BE,
at.Shillong under D,E,P.Shillong who stands transfe-
rred gnd posted to Lmphal as a substitutevof Shri.

AR, Bigwas.

" The D.E.P.Shillong will Telease first the
longest staying J.E.under intimation to this Office.
The concerned Director Telecom/D;M;T.Ganhati/ |
D.Es will release the officials as per aforsaid

orders immediately under intimation to this office,

sS4/ -
( S.Ramanujam)
Asstt,.General Manager Relecom
(SF)For Gereral Manager Relecom
shillong.
Copy for 1nformation and nece -
ssary action to :-

1.The Director Telecom Shl?Jong/lerugarh/Imphal
Agatalao .

2) The D.M.T., Gauhati. ‘

3) The D.E,T Sh1170ng/Alzowl/Sh11long

-4§Offlcla1 concerned

5)DEP-Shillong.
(B. Chakrabort ).
Asstt.Director Telecom(PM)

For General Masnager Telecom,Shillong.
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DEPARTMENT OF THE TECOMMUNICATIONS
~ OFFICE OF THE DIRECTOR}TEnECOMMUNICAEIONs
No, Est/jE-2/TFR/215 Dated at Imphal,the
L 3rd Feb, 186,

In pousuance of G.M.T, Shillong order
contained in STB/JE-8/Tenure/VII dated Shillong
2-1-86 Shri M, Somarendra 3ingh J.K. on transfer
from Gauhati Telephone District has jdihed into

" this Area on thg forenoon of 27-1Q86 vice Shri
S.R. Mukherjee, J.E.(Phones), Lamphel pat, |
- | transferred and posted under D.M.T, Gauhati and

heas been posted as J.E.(Phones), Lamphelpat, -

2) ~ Shri §,R, Mukherjee, J.E.(Phones) Lamphe
elpar is~hereby Teleased from the strenghﬁ of thig
Area w.e.f. the A/N-of 5.2-86 with an instructﬁon

to report for duty under D,M,T, Gavhati, |

Shri §.R. Mukherjee J.E, may apply for
. TA/DA advances, if required. '
- 8d/-
( J.N. LaL)

Asstt . Director Telecom -
for Director Telecom Imphal-795001.

A sstt.Director Relecom |
For Director Telecom Imphal-765001, -

—

£
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DEPARTMENT OF TELECOMMUNICATIONS

OFFICE OF THE DY,GENERAL MANAGERJTELECOM/IMPHAL

‘No.EST/JTO-2/TFR/126  Dtd.at Imphal 12.4.90,

The following transfer and posting
orders are issued in the cadre of JTOs in the

4 interest of service with immediate effect.

1) Shri M. Somarendra Singh, JTO Lamphel
Exchange is posted as JTO Installétién
and Mainteance of C-DOT Exchange. He
will work at Temenglong with Shri Dag,‘
JTO, Task Force at Imphal and will
learn the Installation of C-DOT

Exchanges,

2) shri D, Purkayastha, JTO cable is
a posted as JT0 Lamphel vice Shri
M.'Somarendra.Singh. shri D;Purkayasﬁha
will deal out-door & In-door plant of

Lamphel Exchange,

Shri D, Purkayastha will joint first

as JTO Lamphel.

3) Shri R.K.Debanath,JT0 will work as JTO
) (Cable) under SDOP/Imphal vice Shri.
Pirksyastha, JTO cable transferred.

\& o ev. The official.(2).

=
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The official at Serial No.l may.

apply for TA/DA advance if required,

<
Copy to s«
1-3)
L 4e8)
| | 7-9)
“ o 10-)
1)°
<
i

5S4/ =
Officer Englneerlng

" for Dy. General Manager, Telecom.

Imphalu795001r L

Officer Engineering,

‘Phones/Telegraphs/PRX,Imphal.i |

1

Official concerned,
Personal file.
Accounts Section.

Spare._

For Dy General Manager |

t
'

Telecom.Imphal-795001, "

#

o

IR e et
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DEP ARTMENT OF TELECOMMUNICATLONS
OFFICE OF THE TELECOM DISTRICT MANAGER,IMPHAL,

— et

No. Est/JTO-2/TFR/183  Dtd.at Imphal,22.6.92.

v The Telecom Digtrict Manager, Imphal is-
pleased to issue the following transfer and
posting order in the cadre of JTO in the inter-

est of Public Service.

i)  Sri P, Brajabidhu-8ingh, JTO
(Souﬁh)under SDOP/ImphalAis :
transferred aﬁdiﬁoéted under
SDOT/Imphal vice ghri M.
Somarendra Singh, JTO,

2)  8ri M, Somarendra Singh, JTO
under SDOTI/Imphal is transferred
and posted as JT0( South) under
SDOP/Imphal vice Shri P.B,Singh, .
JTO”Soutthransferred.'

Cex. 50y
Asstt, Director Telecom. :
For Telecom District Manager,Imphal.
Copy to := | f
1) The 8DOP/Imphal. He is requested‘tog
releace shri P,B, Singh, JTO(South) as.soon aé
Sri M, Somarendra Singh,JTO 1§ repérted‘for d@ty.
| | ces 2)..»The..(2ﬁ.'
g '

[

N
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«:(2):-

The ADOT/Imphal. He is

requested to release Shri

M, Somarendra Singh, JTO

- immediately.

-, — om wm  wm  ew e e

- = mm em e =  we e = e

ZT0,

- e e = = e - - -

sd/ -

For Relecom Digtrict Manager,

Imphal- 795001,
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DEPARTMENT OF TELECOMNUNICATIONS
OFFICE OF THE TELECOM DISTRICT MANAGER IMPHAL

No. Est/JTO/TFR/ Dtd.at Imphal,29.8.92.

The Telecom District Manager, Imphal is
4 A . pleased to issue transfer and posting order of
the following JTOs in the interest of public

Service with immediate_ effect.

1)  shri M. Somerendra Singh, JTO C-DOT -
under SDOT/Imphal is transferred and
posted as JTO (VIP) under SDOP/Imphal,

2) shri N,T, singh, JTO (VIP) under
e :  SDOP/Imphal is transferred and posted ; -
as JT0 E.10B under D,E, E-10B/Imphal, »

8d/ -
( C.K, DEB)
Asstt, Dtlrector Telecom.
For Telecom District Manager, Imphal

Copy to :=-
, L o

b

2y = - - - -

Singh,

" For Telecom Dlotmct Manage;

,21f\4L' - | Imphal- 795001, |

i
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DEP ARTMENT OF TELECOMMUNICATIONS
OFFICE OF THE TELECOM DISTRICT MANAGER,IMPHAL -

No. Est/JT0-2/TER/253 Dtd.at Imphal,28.9.93

The Telecom District‘Manager, Imphal is |
pleased_fo issue the following transfer and pos-
}_*‘7 - ting order of JT0s in the units noted agéinsﬁ
" each in the interest of service with immediste

effect, -

Charge report may be sent to all concerned.

2. shri H, Sumerendra singh JTO (VIP) under
SDBR/ Imphal is transferred and posted at
Bi shunupur under SDOT/Imphal with Beadquarter

at Bishunupur vice Shri S. Dholendfa Singh,
JT0, Bishunupur,

K

to

lo. “““““““

. - SL. No. 1,2,3 & 4 may apply TA/DA,

if necessary.

(K.G, Singh )
Asstt, Director Telecomfp
For Telecom Distr¥ict Manager,Imphal, -

contd..3..

fh—
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DEPARTMENT OF TELECOMMUNIG ATION

OFFICE OF THE TETECOM DISTRICT MANAGER,IMPHAL-795007. .

&

B

1z,

- To, .

e it

No. E-5/Group'Bf/95.96/175  Dated at Imphal -

the 4th Oct, 195,

ASh_ri G.N, Ghyne

Assistant General Manager (&)
0/0 the C,.G,M, N, E, Telecom Clrcle
Shhllong— 793 OOl—

Sub s~ Optlon for o;flClatlng :

in TES Group’B' from JTOs.

Klnd?y find enclosed herew1th an appllcatlon

recelved from the JT0s are given below. They have

option for TES Group ‘Bt from JT0s, -

1
2

3
4
5
6.

~

2

~ S. Dholendra Singh JTO

Shri Pp, B, Singh, JTO

Shri M, Samarendra Slngh JTO _/// ,
shri P, Banerjee JTO 4 - , E
shri M, Deba Singh JTO |
Shri Keneth Chingtham JTo

- Shri Homeshwar Singh JTO
Shri S. Dhenabir Singh, JT0

Stiri Th, Sharatchend Singh, JTo
Shri Y, Bijogchandra Singh JTO -

0.J. singh, JTO
Ch, Jiten Slngh JTO .

The above applicaticns are forearded for favour

- of your klnd 1nformatlon and necessary action of

your. end,

. Enel:

V7 : sd/- /zéi;;’
| (A.P, MATHL )

For Telecom Dist, Manager Imphal -~ 795OOL.



DEP RTMENT OF TET.ECOMMUNIC ATION
OFFICE OF THE CHIEF GENERAT, MANAGER,TELECOM,
N.E, CIRCLE,SHLLILONG-793 OOk

No. SIB/TE-11/Pt-III/80  Dated at Shillong the
: 22nd March, '96,

The Chief General Manager, Telecom, N.E,
Ciecle, Shillong is pleased to issue the following
cadres for local officiating promotions and
posting in the cadre of TES Group 'B' to have

immediate effect,

—“u—_—“——.—.m__-.—_m—a—-—-m_..-

51 .No. Name Pregsent place of Post of
posting officiating
e e e  ——— e e arrangment. _

1. shri 8 BhattacharJee JTO R01ng SDE(Group)h01ng

2. " 8.N, Shah - JT0 Tewang . SDE( Group) Taweng -
3, " P,B.,Singh JTO Imphal SDE( Group)Imphal
4, % S.K. Bhowmick JTO Dimapur sDoT(Dimapur
N . _ ) vide Shri S K.
Mltra ;

The Officiating promotion of the .above men-
tioned officials is purely temporary and will étand |
- automatically terﬁinated and reverted on'expiry of
180 déys or on joining of regular incumbants of the
posts on specific orders issued by the officer'or

any competent authority whichever is earlier. The

L Theooov(z)o !

I



-

~:(2):-
The order of officiating promotions will not-
bestow any right on the officials for regular
absorption to the éadre of TE Group 'B! post

nor the service so, rendered by the officials

in the officiating capacity will court for

the purpose or seniority etc. in the grade.

Necessary chage report may be sent

to all concerned,

\Sd / -

( G,.N, Chyne ) . :
Asstt., General Manager Telecom

0/0 the Chief éenera1 ManagerTelecom,
- N,E. Cmrcle Sthlong 793 001, -

Copy to - |

1. The Director General Telecom(STG-IT)

* 1.C. HQ, Sencher Bhawan,New Deihi, "
2. Senior PiA. to CGMT/GM(D),Circle Officer Shillong
3. DGM(A)/DGM(P)/DFA/AGM(E)/DE Inst/V,0. /C 0. Sh111on
4, TDM Itanager/Dlmspur/Imphal "
5. A.0,(4&P)/A.0.(A)C-0 Shillong |
6, P/F of offi ci'a‘ls-
7. Hindi Translsator
8, ©8pare,

for Chlgf/aeneraW Manager

N.E. Telecom Circle
Shillong- 793)001.

f-
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DEPARTMENT OF T ELECOMMUNIC ATIONS

OFFICE OF THE CHIEF GENERAL MANAGER,TELECOM,

N,E, CIRCLE, SHILLONG- 795001,

No, STB/ES-3/Tenure/XL Déted at Shillong,
the 25.8.95.
" The Chief General Manager,N.E.Telecom.
Ciecle is pleased to issue the following order
of transfer and posting in the Cadre of J.T.O,

to have immediate effect :-

1o ghri B,C.Paul JT0/Kohima is now trans-
ferred and posted under TDM/Agartala vice longest
stay JTO at the station who stands transferred

énd posted to Alzawl.

24 shri M,R, Dutta, JTO/ALzawl is now
transfefred and posﬁed under TDM/Agartala éic@
second longes stay JTO at the Sfation who étands'

transferred and posted to Al zawl.

3, Shri B,C.Das, JTO/Saiha is now trans-

ferred and posted under TDM/Agartala vice #hire,

iongest stay at the Station who stands traﬁsf—

erred and posted to Salha,’ . s
' B

4, Shri B,B.Malakar, JT0/Zinheboto ié now
transferred and ﬁosted undef>TDM/Agartala1€ice
fourth longest stay JTO at the Station Who;stands
transferred énd postéd:to_ZunheEotbi -

3

o005.oi Sh-ri (2}-0



by, — -0

-2(2):=

5. shri D.K, Dev JT0/Kohima is now trans-
ferred and posted under TDM/Agartala vide fifth
Tongest JTO at the station who stands transf-

erred and posted to Kohima.

6, Shri M.,N, Mazumdar, JTO/XKohima is-now
transferred and posted under IDM/Agartala vide
sixth longest stay JTO at the station who stands

transferred and posted to Kohima.

7.  Shri Rashid Ahmed Shah, JTO/Wokha is now
transferred snd posted under TOM/IP vice first
Tongest JTO at the Station who stands transferred

—

and posted to Wokha,

8. Shri AKX, Sen, JTO/Aizgwl is now transf-
erred and postéd under d¢k, Sery TIDM/Itonagar

and posted to Aizawl,

9,  shri D. Laskar, JTO/Tura is transferred

and posted under TDM/Iura is transfefred #nd posted
under TDM/Agartala, Substituted to be posted by
TDM/ShiTlong.

e 8)me-

jop—
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Copy of release order may be sent to

this office for records,

S4./ =
(SH, MATAW )
AGMT ( Admn)
for Chief General Manager Telecom,
N.E, Circle Shillong.

Copy to :~
1-6 TDM/AGT/AZL/DMP/DP/ITN/SH
7. 4.0,(T) C.0, shillong

8, Circle Secretary JETA(I)
9, AE, E-10B ghillong~793001.

- 84/~
A.E. Telecom (HRD)
0/0 the C.G,M,T.N.E.Circle
ghillong- 793001,
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4, i B,B, Malakar

\

_ G A(/)«MD‘MML | ‘Wf)

DEPARTMENT OF TELECOMMUNTICATIONS -

OFFICE OF THE CHIEF GENERAT MANAGER® NE CIRCLE
SHI LIONG- 793 001

-

No. STB/ES-3/Tenure/XI Dated at Shillong,
' the 9th Feb, 96,

To,

The 'TDM/SH/JAZL/AGT/DM?/IMP/ITN

Subs= Tenure transfer Cage
of JTOsy, |

Ref :- STB/ES-3/Tenure/XI,Dtd,
at Shillong, the 25th
Aagust, '95,

With reference to this office Memo of even
No. dt, 25.8.95 in which the tenure trensfer
order of the followings JIOs WaS'iSSUed,kind;ly
confirm whether the officials have been trans-
ferred and if so date of their release of the |
official may be intimated to this office at '%'e ‘

early date,

sl.No. Neme of JTO0s Present Statlon of

__._..___.__.,_,.___-.__._...WO_I_‘k.J,-,nE..___.....;ﬁ._

1. Shri B,C., Paul JTO Ko_h:.ma P

24 " M,R, Dutta JTO AL zawl

3% i B,C, Das JTO Saiha f
JTO Zuhneboto |

D
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ST No. Neme of JTOs Present station
: of working

5% shri D.,K, Deb JT0 Kohima

6% " M.N, Mammdar  JTO Kohima.

7. # Raghid Ahmed Sheh JTO Wokha
8. " A.K, Sen JTO Al zawl

9. * D, Laskar JTO Tursg

54/ -

(AB Engineer )
Asstt. Director,Telecom (HRD)
for Chief General Manager, Telecom
N,E.Circle,Shillong-793 O0L.
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OFFICE OF THE CHLEF GENERAT, MANA GER,
TELECOM N,E, CIRCLE,SHILLONG - 793 OOl

No. STB/ES-3/Tenure/258  Dated at Shillong the 31-5-96
To S
The T,D.M,, Imphal,

sub:é Tenure Transfer of JT0s
Reference :- EST/JTO/TFR/96-97/36
Dtd, at Imphal, the 11.4.96
Kindly refer to the letter dated above, The
'undefsighed has been directed to inform you that:as on és

date releiver of Shri Rashid Ahmed Shah, J.T.0., working

now in Wokha should.be relieved by the longest stay
J.T.0. intdmphal positively before 07.06,96,

ol

54/~
(G.N, Chyne)
Assistant General Manager, Telecom(d),
0/0 the C,GM,T,, N.E, Telecom Circle,
Sh1110ng -1



ok

.. if required.

‘Copy to -

DEPARTMENT OF TEﬂDCOMMUNICATIONS

AOEFICE OF THE TETECOM DISTRICT MANAGER IMPHAL

o ' - - - R S

No. EST/JTO/TFR/96-97/39 Dtd. 10.6.96¢

In pursuance of Chlef General Mdnager

N.E. Telecom Clrc1e, Shlllong leuter No STB/BS—B/

Tenure/XL dtd, at Sh11long 6-6-96 Shrl M eomarendra

Slngh JTO worklng under SDOT/Imphal is transferred
posted at Nekha to relleVe Md ‘Rashid Ahmed Shah

'JTO W0kha under TDM Dlmapur with' 1mmedlate ef;ect

x'-

Necessary TA/DA may be applied -

Sd/ -
. Telecom District Manager,
Imphal- 795001._ .

PO TP I e

1. The Chief GeneraL Manager, N.E. Telecom
Circle, Shillong. L

9, The Asstt. General Manager Relecom (A)
N,E, Gircle, Shillong. . )
0/0 GGMT/Shlllong.
3. The Télecom Dlstrict Manager,Dimapur..
4, The A.0.(TA) 0/0 OGMT;8hillong,
5. The official concérned.
Sh:i M, Somarendra Singh JTO
0/0 the SDOT/Imphal,

evs 6...02),



.

A

e

8.

- 9.

10.

The SDOT/ILmphal, He is requested

49—

-s(2)s~

The Accounts Officer {Cash)

“

0/0 TDM/Imphal.

to relesse the Official immediately.

The P/F of the official, o o

The Circle Secrefary, JTOoA(I)
MLS) Section 0/0 the TOMyshiilong.

-

Spare:

O U S

sd/-

- (DAVID HASSA ) . .
Asstt. Director Telecom,
for Telecom Disbrict Nanager,
' Imphal- 795001.
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: Phone s ¢ gy . p ng'{‘z geme zgj‘ i?;l;? fasan h
- Kendriya Vidyaiaya Loktak o Forg Fam } '
#okiak Hydio Bicetrk. Peoject *""jq g maqa FA®

Spans o faga aiearad
fan a-fag1z, ®IN-HEY
Afngz-ve Y 12%

Vidyut Vihar, Kom- felrup
Muanipur-795 114

WO VoK E A

N\

Ref. Ho.J77R G573 4.f KV TOK /969 1/ 4 Yilo/fafd... ) Tnbn A ...

READING CUHTIFLICALE

.

Curtified that Mastcer ¥ .Harendrs 3ingh
3/0 8hri M. Samarendra 3ingh i3 a bonafide
gtudent of this i Agleyo reading in class

I3 during the scademic seasion 1996=97.

jia date of birth as per our offide
~ wecords jo 26.10-90(Twenty sixth October
W.ii.Ndnety). *ﬂkl’\f’
/ﬁ]/é (‘9%
( T K. JHA )
S0/IALAL PRINGIPAL.

" \_nc!pﬁliﬂﬂ?ﬂm\
¢ s o tmwmym Vidvaluya Loktak H.B. Project
: ey Aeais W (1o gfatam
wimut  MANIPUR )~795124

s
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OFFIE OF THE BAL VIUYA MANUIR
LOKYAK HE PROJECTs MANIPUR

~NOJLOK/BVAYVol-1V/96/5904 Dated: 17,0696

REAVING CERTISICATE

Certified that Master Moirangthem Dherendra Singh
‘f $/0 shri ﬂhirangthem Samerendra Singh is & bonafide student -~
- ~of Bal Vidya Mindir, Loktak HE Project,Manipur reading in

7?=Nur$ery Class during the academic session 1996-97,

His date of birth as per our off ice recoxd is

2708404493 ( Eight April nintcen hundred nintythree)

_ (;é&“‘ P
‘ 9L
( :‘@;mayani Devi)

e Incharge~ Bal Vidye IBndir
abg;f; . Loktak HE Project;Mahipur ’

apimiona

-
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SR
To
1. The GMof Genera) Menager,

Horth-Bagtern Girele,
€hilleng,

. c
2, The Tolecon Distriect Manager, - '3
Imphal, ~’ N ﬁ |
Imphal, the 1Ath' June, 1996
ZEBQUGH PROPER CHANNEY, |
&b ¢ Trangfer of ghri M.8smarendra &ingh

«T40, Bl ghmu r/hktak Menipur
to Welha, Hagatongo oo

Representationist s ghrl M, Somarendrs ingh,
Jo:oOQ’ mlhmlpﬂr/m,
Hanipuz, resldent of
Khanglbok dvang, Part-I, -
Thou D!.str!,e‘, Meng pur,
81x(s), |
I have the honour to lay the followlngs for
jrour dni sympathetic and favoursble action g that my
transfer onder from Loktak, Menippz 3%ate to Wakha, Nagalend

Btate may be revoked,

-~

1. That I Joined in the Telecom Department ag Pho‘no.
Inspector on 12th april, 1996 st Koiima, Nagaland state and
stayed for about two years, Than I was promoted to J,7.0, .
and joined on g8th Ootober, 1985 at Gaubatl, Asgen after
serving as Phone Ingpector at Isphal, Thereatter, I wag
transferred to Lamphel, Manipur Piviglon. A-fter serving
Zor 8bout 4 years, I vas tranaferred as J.7.0. Installation
and Malntenance of G-Dot Exchanges et T0aenglong end ative

Maipur,

I ' -oooo 8, &Qt

Ay /[1 <!
SRS T /ZL
- / i
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%, That thereafter vag transforred to as 3, T.0,,

Bouth tut 1% wag oéncailoﬂ and later &gifn trmsforrod ag
F4Te0ey WP, Iuphal ond remain as JTO(VIP) for sbout 1 year

then I have: besn transforrsd ad the present 3.1‘.0.,Eshnnpnr/

" t.omk, in Bi shunpur Distriet of Mentpur and 1 jolned in the
month of Decsmber, 1993 sad 45 such I have b«n alvaysen

| the run whereas many JT0s of thisg mmm_w Manipur
Division have rot Bean disturbed for neny yoars together.

3, _ That my home town ig at Kmnzabok Village nnaor
Thoubal Digtriot of Margptiy Stats., At p:rosent I am ecwpylnz
& quarter belenging to N.I.P.G., Loktak m& aytw §choo!.

going children are resding in Central sczhea!. and Bal- 'ﬂtlyt

Mandir st Yoktak in Clagg-l and Hurseryrospectiuly. The

aasstons of the gald tw Selools were a.lready started .‘..n

the month of April, 1996, At the premnt ‘moment 1f I m

to be moved and Joined at Wakha the pm;pocta of my. Mldnn

W1l be ruined or spolled bacauge thers 13 ho Gontra!. Sehool

st wakha, the present tragforred place in Naghdand, Hareavor,-
there 1s no Central 60hool at my home twon at Khanubok or
“in I‘houbal District. The Bal Vidya Mandiyx is m by tho
FEPC and as_such exoept n the satd loktak area there {s 1o

other School any-where, hence, 1t wil crsato problen as I
have to leave the Qunrtor at Loktax,

, Bocause of this prodlea, the P &7 Mam:az ?olumo
IV, Para 37-A specl fically desorilbed that ,

"37«4} Transforl ghould gcnero.u{ be made in
April of each year g0 ¢ education of ,
Bohool gaing ghildren of the staff 15 not
41 sloca In emergent odges or cages of
promotion thiu regtriction will natuuuy
not operate,”

es o & .MBbly

Jop—
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I huubly sibmit that nelther of the two cases -
i n/are spplicabls hore end ag wioh ag I m’mﬂ.t’cd above that
12 T ‘su o be trangferred at this present aoment my mhoo!.
golng children W11 be dloloeated, .

& That the orde_r‘,of the Chief Gensral Munsger |
Telecom sMillong viie letter Kol STB/E3+-3/Tenura/288, dated,
Shilleng, the Slst May, 199€ ppecifically zentioned that "
"Shri Rashld themed sShah JTO Merking now in Vekha shonld bo
ronovod by the Longest Stey JI0 4n Imphal.

-

I am not the 'longos’c stay 18 st Imphal and at
prosent I am the ITO, B ghwnpur/Lolstslr apd 35 mioh acoording
to thi sald order, I should not bo granstérrod’; I also
subult thet as & JTO (VIP) I wes enly for abowt 1 year ab
Imphal that too In feot 1t vag only for 11 aonths,

&% That I an foreed to say that in your Sréer I am
plok-up for transfer cutside Diviglon 1s only that I ma the
Sontormost JT0 in the Menipur Divuaon though the GIMT, sha.nonz
spooiﬁeany stated that the'r.onzost Stay &4 Inpm‘ shofld be
transfer to reliewsthe sald Ahemadi If you were to_ take such
declision agai.nqt the oxder of the CYNMI, mnonk that the
seniormost JI0 in the Mentipur D:!.viaian should go outd.de
Mmipur Divislon as transfer why yem- I was trengferred from
JT0 (VIP) ,gxam Imphal to ag JTO Lokbalk/ht shunpuy only two
yeoors around ago, henae, I felt that the px;ogéz_x’s t;'an&er is
nothing tut an arhi tmry »a‘o’c as well ag mals.fide in oxder to
harags me without my. taul“&".

‘o'e ' X "o
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-} | That it 15 a faot tﬁatf the tenure trangfor oxder
of Md, Raghtd Ahmed Gnah 1ssued sbout 8 months ago, however,
‘4% wag not implementad beéamso 1f 1% was implenented the
than Yengest Stay ar JT0 &8 Imphal ag well gs the Senformost
in Mamipur Division wuld hed been sffected, After the
Sentormost JT0 in the Pividion has bem ofmato& to the
next higher post only suxwmkayxsnags romtiy, the tm.t‘r
order 1s implenented by picking.up me onlys St111 I an not
the Longest Stay JT0 in Imphal and still there are nany
Longess Stay ITO0S 4¢ ‘!@hn. Pleking~up 29 1z nothing s
pnroly an arbi.t:.'ary and msle-ide act.

‘7?.* I nsy remnd one inoldent that whdle I vas u
Nagaland (Kohima) in or sbout 3lat Aigust, 19?9, I vay about
‘to be killed Dy gome of the looalitios at Kolma for & gmall
natter of al goonnastion of telephone for x;onQpay:gent of Wll,

I was miraculously saved but I wag uratally beatdon, In the
sald night I vag fompitalised for injury on the head,body ets,
guaxded by the Daportment, After three mghts I vas gmﬁtdir
‘shov-off apto Mao, a town in Manipur 3tate, by the Telecon _
Departuont becauge the zatter was comunziized and it wag wdely
pudblighad in the newspepoers and tlip Jlocalitlies and other
nelghbouringg hatohed a plen to kiil me, The matter was brought
to the knowledge of the Circle Offize at 8hillong and aftey dnho
consideration I was transferred to Imphal beeause it was not
safe to ghaying enywhere in Nagaland stﬁto aé the mathtor vas
publighed and meried me, Ftil1l I amd my famlly have hyasteria
hearirg the word 'Nagalend’ eand as sich I should not be

trangfer in Nagaland,
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8. I may drﬁv youy kl.nd attenuan to the tolla\dnz
‘eovemmnt of Tndtaty dee!uton vide Govt, of Indta mmmy
of Hono Alfaire in m&mwanen with the Mind atry of Lay
1ﬂmod under Mm@ Nog '}B/ﬁﬁ Eq’fm(&) 'lated 'tho Bith ﬁarch,
i 1965( axe)(msa; An respess of transfox that ' A
aBG":.S(!.u) Othor things baing eqnal, “the
| State wil) got. better saruoo i’m a— wuuns ‘
< from & wil)ing garvent than from' cne who §3
c oompb?&l&d to éarry eu?z the duues bf 8 pogt
. againav M.s wghes, 8o long ag the ra!uetmﬁc
of an mrﬁcer 18 not hased on unreaaonable or
'nnmrtby cona&doratxcms, pmbu,e s.nte;;'eat muld
general 1y bop bemr servad qr ta;nng aou em
who is not go mluetant. '

| (u) umue the pnmc i.ntmst 1 aoma, tie ‘
uanm, olaing eng expogtations oz mammx 5
employm _should not be 1moreé:. It 4s meeasary "
~ to make #ire, not only, that thare 18 no. lcu b!
pa,y Wt alao that the cm.ployao's reamabla -
~ expeotationg m the ordetna) seniee or dape.r';mont |
ere Preserved, or equay Prospects to whigh tho
enployee 14 ewatorrcd. it tho m:e time, tho
interest of neRderg of the aervicc or Bepartnent
to whioh the trancror ax*o Bede should afg bg o
considered, L el
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'In viow of the sbove dircumstam oes I ou no%
in e pocdtion to render my sewice ofﬁ.ad.mtly mara m
I prey you !dndly to reviev my transfer onier .wmt 1

" may ba allowed to wnti,m;e ny servlce here eon humnitnr&m

and groumds stated above,
For your nvoupt end Zd.ﬁa aotilon I,ms duty tomnd,
shall over rozaln proy. B A

. Yours faithfuily,

(M. Sémaremlra Sogh) -
Bi. almnpw/rmkmk ,Hammr.
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